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Copper M m  in WMy Dtotikfa of U P. **“ * > ! «w» «f War G rin M i to

64S. SHRIMATl SAVITRI SHYAM :

SHRI NAWAL KISHORE 
SHARMA :

Will the Minister of STEEi AND 
MINES be pleased to state:

(a) whether rich copper mines and 
other wines have recently been found 
in hilly districts of Pithoragarh and 
Almora of Uttar Pradesh;

(b) the estimated quantity of copper 
and other metals found there in the 
area; and

(c) whether any survey is being con
ducted to locate other mines like gold 
zinc and lead ?

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI SHAHNAWAZ 
KHAN): (a) As a result of the investi
gations conducted by Geological Survey 
of India for base-metals in Askote area. 
Pithoragarh district, occurrences of cop
per and lead have been observed but it 
is too early to say anything about the 
•economic viability of these occurrences. 
Besides base-metals, good deposits ot 
magnesite, limestone and Talc occur in 
these districts.

(b) Investigations in respect of copper 
and other base-metals are m progress 
and no estimates can be indicated at this 
stage.

The estimated reserves of other mine
rals nt the district of Almora and 
Pithoragarh are as follows:—

(a) Magnesite 54 million tonnes.
(b) Limestone 37 million tonnes

(Content grade 
limestone from 
Cnlcarone of
Tejam and
Pithoragarh)

(c) The Geological Survey of India is 
-engaged In conducting the surveys to 
locale copper, lead and zinc in Askote 
Area; magnesite in Thai and Dewathal; 
limestone in Gangolihat area of Pitho
ragarh district and magnesite and soap
stone In Kanda-Mosauli area of Almora 
4*itriet; and Phosphorite in Pithoragarh 
'district, Uttar

649. SHRIMATl SAVITR1 SHYAM : 

SHRI D. K. PANDA:
Will the Minister of EXTERNAL 

AFFAIRS be pleased to state:
(a) whether preperations have been 

completed for handing over General 
Niazi to Bangladesh for trial;

(b) if so, whether other prisoners of 
war including General Farman Ali will 
also be handed over;

(c) if so, the time by which these 
prisoners will be sent to Bangladesh; 
and

(d) whether these prisoners will re
main under the custody of Indian Army 
or Bangladesh?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AF
FAIRS (SHRI SURENDRA PAL 
SINGH): (a) to (d). Government of 
India has not so far received any com
munication from the Government of 
Bangladesh on the subject of trial of 
prisoners of war or on handing them 
over for such trial.
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Proper maiatenancc of Guradwaras Id 
Pakistan

653, SHRI BANAMAU PAT* 
NA1K: WiU the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether the S.G.P.C. has made 
refutations to tbe Government to 

the Pakistan Government to take 
steps for tbe proper upkeep and main-
tenance of the Gurdwaras and Io ar-
range lor free frequent pilgrimage by 
Sikh worshipped; and

(b) if so, the reaction of Government 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AF
FAIRS (SHRI SURENDRA PAL 
SINGH): (a) Yes, Sir.

(b) The question of holy shrines and 
pilgrimages would be taken up with the 
Pakistan Government agam in future

Bearing of Arbitration Coste
654. SHRI S. A. MURUGANAN- 

THAM * Will the Minister of LABOUR 
AND REHABILITATION be pleased 
to state.

(a) whether at the recent meeting of 
the National Arbitration Promotion 
Board, a suggestion had been made that 
the Government should bear the arbi
tration costs to facilitate acceptance of 
voluntary arbitration as a speedier 
method of settling industrial disputes; 
and

(b) if so, Government’s reaction there
to?

THE MINISTER OF LABOUR. 
AND REHABILITATION (SHRI R K 
KHADILKAR). (a) and (b). The em
ployers and workers representatives on 
the Board requested the Government to 
bear the arbitration costs so that parties 
could be encouraged to take greater re
course to voluntary arbitration The 
representatives ot the State Governments 
on the Board, however, found it diffi
cult to support this proposal unless the- 
matter had been thoroughly examined 
by the State Governments in all its as
pects. It was then decided that the 
matter would be examined in detail by 
the Central Government and a paper on 
the subject placed before the Board.

Protest to U.S.A.
655. SHRI B K. DASCHOW- 

DHURY • WiU the Minister of EX
TERNAL AFFAIRS be pleased to* 
state:

(a) whether Government are aware of 
the warning by an American expert on 
the Asian affairs to the Nixon Adminis
tration that military aid to Pakistan may 
provoke a renascent and newly power
ful India;

(b) whether the Indian Q w tx m m t 
have protested in this regard to the 
Ntxon Administration; and




